IN THE CENTPAL ACMIUISTFATIVE TRIEDUAL, JATFUR BEICH, JAIFUR.
* * % ‘
Date uf Decisicon: 07.02.97
CP 55/96 (OA 187/96)
D.S.Malvi, Seniot Commersial Inspector, Wastern Failway, otz Division, Iota.
| e.. Petiticner
Versus
Shri M.Favindra, Gzneral Manager, Western Railway) Churchgats, Bombay.
' .« v« Respondent
CORAM: )
HOM'BLE MF.GOFAL FFISHITR, VICE CHAIRMAIL
HOIT'BLE MF .0 P SHAFMA ,ATMITIISTEATIVE MEMEER

For ths Petitioner ee. Mr.Zhiv Kumar
For the Respondsnk .. Mr.zakir Hussain,brief holdsr

ORDER
FEP HOII'RLE MP.GOFAL TRISHIR, VICE CHAIRMAILL

Heard the learnzd counsel for the partiss. In thiz Contemph Petition
u/s 17 of the Adniniskvative Trikunals Ack, 1925, the petiticner has 3llzged
contempt ajainst the vespondant in a0 far a3 the rezgpond:zne has dizsrsgardsd
the crder of the Trikbunal to the zffect that the petitioner may he allowsd to

appzar  in the 2fzamination £2v the post of ACM Frovi izionally and that the

1

result of the petitioner shall not be Jdeclared £ill the nest date. The

petiticner haz besn allowsd to  appear rrcwisionall" in the aforszaaid

in the afur;:ald cuamination,  We are, theretoré, of the view that no cass of
contempt iz mads out adainzk the respondinic. This Contempt Petition is,

ai
Iobice issued iz Jdizchargsd.

=

therefore, dismissed.

NJ - | | Chagh

(0.P ., SHAR] (GOFAL KRISHNA)

ADMINTISTRATIVE MEMBER . VICE CHAIRMAN



